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Import of Used pace makers

1142, SHRI KRISHNA KUMAR
BIRLA: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state:

(a) whether it is a fact that pace
makers retrieved from bodies in the
United States are being imported into
India as “New” for implantation
in patients;
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(b) if so, how many retrieved pace
makers have been imported during
the last four years, year-wise;

(c) whether Government are aware
that such practice is considered
unethical by the people; and

(d) if so, what action Government
propose to take in the matter?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY WELFARE (SMT. D. K.
THARA DEVI SIDDHARTHA): (a)
No case of implantation of pace-
makers retrieved from the bodies has
come to the notice of the Govern-~
ment.

(b) to (d) Do not arise.

Denotification of wildlife sanctuary at
Dariaghat in Himachal Pradesh

1143. CHOWDHRY HARI SINGH:
SHRI SHIV PRATAP
MISHRA.:

Will the Minister of ENVIRON-
MENT AND FORESTS be pleased to
state:

(a) whether it is a fact that a
Wildlife Sanctuary at Dariaghat near
the Shimla—Bilaspur highway in
Himachal Pradesh was denotified for
the construction of a Cement Plant
in third week of May, 1991;

(b) if so, whether the Government
of Himachal Pradesh sought any per-
mission from the Central Govern-
ment before issuing the denotifica-
tion; and

(¢) What arrangements are pro-
posed to protect the wildlife of this
sanctuary?

THE MINISTER OF STATE (IN-
DEPENDENT CHARGE) OF THE
MINISTRY OF ENVIRONMENT AND
FORESTS (SHRI KAMAIL: NATH):
(a) The Government of Himachal
Pradesh, by their notification dated
the 1st June, 1991, have denotified the
Dariaghat Wildlife Sancturay in
Solan District, Himachal Pradesh.
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(b) No, Sir.

(c) The information is being col-
lected from the Government of
Himachal Pradesh and will be laid
on the Table of the House.

Amount of net internal borrowings

1144, SHRI ASHWANI KUMAR:
Will the Minister of FINANCE be
pleased to state:

(a) what were the net internal
borrowings as on the 31st March,
1991, 31st March, 1990 and 31st March.
1989; and

(b) what were their sources,
when those are due for repayment
and what are the rates of interest on
these borrowings?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI SHANTARAM POTDUKHE):
(a) The net internal market borrow-
ings of the Central Government out-
standing at the end of 31st March,
1989, 1990 and 1991 were as follows:

f (Rs. crores)

Outstanding at the end of
31st March

[RAJYA SABHA]

1989 1990 1991 (RE)
Market loans (including

loans in course of
repayment) 55161 62565 70565

{b) According to Reserve Bank’s
Report on Currency & Finance 1989-
90, the major owners of the Central
Government securities at the end of
March 1989 were:

Percentage to
the total

Reserve Bank of India . 20.1
Scheduled commercial banks 52.2

Life Tnsurance Corporation 12.5
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The dates of maturity of the loans
and the rates of interest on them are
given at pages 46—48 of the docu-
ment Receipts Budget 1991-92 (July
’91), which was presented to Parlia-
ment alongwith other Budget docu-
ments on 24th July, 1991.

Present value of the rupee

1145. DR. YELAMANCHILI SIVA-
JI: Will the Minister of FINANCE be
pleased to state:

(a) what is the present value of
the rupee in relation to that at the
end of 1947; and

{(b) what is its present value in re-
lation to US $ and the British £ and
how the Indian rupee compared with
these currencies at the end of 1947?

THE MINISTER Of STATE IN
THE MINISTRY OF FINANCE
(SHRI RAMESHWAR THAKUR): (a)
The present value of the rupee mea-
sured as the reciprocal of the Consu-
mer Price Index (CPI) for Industrial
Workers, in relation to Re. 1-100
paise in 1947, works out to 7.16 paise
in May, 1991 (latest gvailable).

(b) The present value of the
Indian rupee in relation to US $ and
the £ Sterling as on July 24, 1991 the
latest date for which the rates are
available, and that in 1947 is given in
the table below:

Rs. Per Unit Foreign
Currencies

Date/Year

July 24, 1991 . .
(Closing Middle Rate)

1947 . . «  3.3085 13.33
(Par Val ue)

US Dollar Pound St.

25.7533  43.38

Visit of British Secretary of State for
Trade and Industry

1146. DR. YELAMANCHILI SIVA-
JI: Will the Minister of COMMERCE



